RAJYA SABHA
Wednesday, the 31st July, 2002/9 Sravana, 1924 (Saka)

The House met at eleven of the clock,
THE DEPUTY CHAIRMAN in the Chair.

ORAL ANSWERS TO QUESTIONS

Setting up captive power plant for power supply to Delhi in Korba-
Chhattisgarh

*241.DR. AKHIKESH DAS: Will the Minister of POWER be pleased
to state;

(a) whether a captlve coal based 1000 MW power plant for power
supply 1o the capital is proposed to be set up in Korba-Chhattisgarh coal
pit heads;

(b) if so, the details and cost thereof indicating the estimated
distribution losses to be incurred thereby; and

(c) the economic justifications for the captive plant for Delhi being
located at Korba-Chhattisgarh?

THE MINISTER OF POWER (SHRI SURESH PRABHU): {a) to (¢)
A Statement is laid on the Table of the House.

Staternent

(a) The Government of National Capital Territory (NCT) of Delhj
has proposed a 1000 MW coal based power plant in Kurba-Chhattisgarh
pit heads for supply of power to NCT of Delhi. The proporal is at a
very preliminary stage. The Central Electricity Authority has been
assigned the task of preparing of preliminary conceptual feasibility
report for consideration of tha project by the Government of NCT of
Delhi.

(b) and (c) Since the proposal is still at the conceptual stage, it
would be premature to indicate detalls such as the cost, transmission
and distribution losses; and economic justification.
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1l & v 13w W Teeg e st ar R w i e wmfarm e
Friard =t vt ¥ 1 are dst St/ S T § e Sfafeec w5 agm
aq favif@ 4, o FRa—adag § feret Ton A wiee oo € =0 W
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SHRI JANARDHANA POQCJARY: Madam, there was an
unprecedented breakdown of power supply in Northern India yesterday.
The entire area was plunged into darkness. According to an estimate, the
total requirement of the area is 20,000 MW. But the Government is in a
position to supply only 3,000 MW of power.

Madam, you know that there is a dreught situation in the entire
country. Unfortunately, the cost of generation of power in the hydel sector
is tower than the cost of generation in other sectors. The question is, if
the drought situation persists, there will be shortage everywhere. Then,
the Government will not be in a position to supply pcwer. Under these
circumstances, how are you going to tackle the situation? You are going
to declare half country as drought-affected. In this regard, | would like to
know whether you are going to reduce the price of power, per unit, that
you supply to the States affected by drought. Otherwise, they would not
be in a position to purchase power. For example, in Karnataka, there is a
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reservoir called Linganamakkj but there is no water there. The Government
of Karnataka is, practically, not in a position to supply power. Definitely,
the Government of Karnataka is going to come before the Central
Govemment with a proposal to supply more power from the National Grij
Sir, | would like to know whether you would supply power at subslidise
rates, so far as the drought-affected States are concerned?

SHRI SURESH PRABHU: Madam, it is a fact that this year, because
of lower rainfall, we are estimaied to lose somethingfike 12 billion units ot
extra generation, which, otherwise, would have been generated, using the
hydel source. Therefore this is a very sericus matter. This is the second
year in succession in States like Karnataka. In the case of Karnataka,
unfortunately, last year also, itfaced a similar situation, This is the second
year in row. The situation; is really bad.

In the case of Kerala, the reseivair level is 46% of what it was last
year. it is a very, very serious matter. Unfartunately, all over the country,
the researvoir levels are oy Even in the Northern Grid, we are facing a
307% lesser generation, as a resull of less availability of water. Therefore,
we have prepared a contingency plan. | have called a meeting of Power
Ministars of all the States, on 5th August, 2002. We have prepared a plan
under which we are going to tackle this problem in six ways: One, we are
trying 1o increase the thermal generation. To reduce the cost of thermal
power generation, we are trying to find out how the liquid fuel-cost which
will be used as a fuel can be reduced. We are already trying to find out if
the excise duties can be reduced. Also, we are requesting ail the States
o taduce the sales tax on naphtha so that the cost can be further reduced.

Secondly, we are postponing the annual repairs and maintenance of
the existing thermal plants so that more power can be generated thig
year. Thirdly, the renovation and modernisation of our existing power plants,
which otherwise would have been taken up in the next five years, has
been taken up during this year so that, maybe, scme of those power
plants are available for power generation within this year itself.

Energy conservation and demand management is another area, which
we are targeting. On 23rd August,our hon. Prime Minister would be
inaugurating a conference where we will try to find out how the energy can
be conserved and saved during this short period of time. Then, there are
certain prdjects which are working at lower plant load factor like in the
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case of Bihar where the pfant load factor is about 20 per cent. We are
trying 1o activate those projects and we are trying to evacuate that power
from the Eastern Region to the rest of the country. Therefore, the
transmission networking has been preponed. The commissioning schedule
has been preponed. The Talcher-Kolar line which is going to bring power to
Karnataka i a big way has been preponed by one-and-half years. Itis a
record. Therefore, we are trying to do several things, including finding out
whether any independent power capacity is lying idle which can be used.
It inciudes captive capacity also. There is about 25,000 MW of captive
capacity which the industry has created to meet its own demand. A pari
of that capacity can come to the Grid. Therefore, we are doing multifarious
activities. Madam, | would like to take the House inlo confidence and
point out that there is nothing like surplus power available with the Central
Government. Power is a commodity which once generated has to be
consumed instantly. Therefore, we do not have any excess capacity
available which you can keep on giving to one State or the other. If we
want lo give additional power to Karnataka, we will have necessarily have
to make a cut out in the quota of other States. And all the States are
facing this problem. Therefore, we have called a meeting of the States.
We really need to take a national view on this. 1 is a very serious matter.
We are confident that we will tackle it with the cooperation of all concerned.

THE DEPUTY CHAIRMAN: Yesterday there was a Grid failure
..{Interruptions}... Only One Member can speak at a time.
.{interruptions)...

SHRI PRAFUL PATEL: Madam, the Power Minister has just now
said that virtually every State is facing shortage of power. We all know
that. We have been reading it in the newspapers. You have just mentioned
about the power crisis of yesterday. Now, we have also tried in the last
few years, in the last 10 or 11 years afier liberalisation alternative fuels
and the new projects to be based on that. Qur own experience in the last
ten years has been very dismal. In fact, barring a few projects here and
there, virtually, all the projects have been non-starters. As a result, we
have seen that the oniy tallback is on thermal generation. But in thermal
generation, we have a limitation because most of the coal is concentrated
in a few States of the Country. The question basically, was on Delhi getting
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power from Korba-Chhattisgarh. The fact of the matier is, now that most of
your future power generation in a large way to meet this power crisis-- as
you said it is a national problem--can only be done if you concentrate on
generation of power in those States where you have adequate coal. You
just said that you are asking the States ta reduce the sales-tax oh naphtha
ot give other kinds of relief. These are all very, very difficult things which we
have not been able to addres for years and years together. We have been
talking about it, But we have not really been able to address it.

YT o1 3T 3T AV B F 477

st wopew wew: few, wga felt & g 83 wy3 g@n & y@fsa my pointis this.
You talked of a power trading corporation. But all these things in power
sector reforms did not come along with the total package, and, you see
the way it was really mooted. Do we have a policy where you can produce
power in those States where there is adquate coal, and transport it all
over the country? Yes; you have the NTPC and you have a power grid.
But our success in that also has not been adequate. Therefore, do you
have any comprehensive policy to transmit the power which you generate
in thase coal-surplus States, to all the States of the country?

THE DEPUTY CHAIRMAN: it is a policy matter.

SHRAI SURESH PRABHU: Madam, it is a very relevant point. In the
past we did not have a policy of generating power at stations where coal
was located. Now, we have changed that policy. We are calling it pithead
position policy. Where the coal is located we should try to generate the
power there itself rather than transporting coal to ptaces thousands of
kilometres away and then generating power. Therefore, this Is a new policy
which has already been started. In fact, the proposal for 1000 MW power
plant to be iocated in Chhattisgarh-Korba and about which a question has
been put by the hon. Member, is an indicator of that. There is already a
talk going on between Gujarat and Chhaftisgarh to set up a similar station
which means power will be generated in Chhattisgarh and it will be
transmitted to Gujarat. Madam, in fact, a study has been made which
shows that there could be at least a saving of 60 paise per unit when
power is generated at a pithead station rather than transporting the coalto
far off places. It is cheaper to transmit the power which is generated at
the pithead stations. In fact, the saving in this case would be something
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like Rs. 500 crores per annum. Therefore, it is a policy decision that we
have taken. To implemant this policy further, we not only need generating
stations but we also need evacuating capacity. So, my inistry has already
planned setting up of a national grid; and the Cabinet is going to consider
this proposal very shortly. Therefore,.a national grid will be created with
an investment of Rs. 80,000 crores. This national grid will then be able to
transmit power from one place to another. This is the first true national

grid in our country. It is the biggest in the world that will come into play
within the next ten years,

S YA FAR AYATH: YErE Iggureia wREm, 1 st geea & s
A TE 79 2w # grle e S # feaht fAfed ¥ o faedt wie T
T B W ¥ St w5 & rta § A o I e F) 9 g I @ U 9gd 98
wH ® QU o = v & | oz s Yae vafer T ug w d it s a=i
gfiadt w1 e i e w1 44- 50 T ) U9 o e oo @
THEd % WA ] g a4m o it f g wR & smw & qafas e Iegfes
Tt & e wE A 34 T W R U F1 e g 7w awd ¥ i
T w3 St w e 8, e w@ T FE H

st oo ¥y SyEweth meEd, R v # A $fem Afem w N @z A
YAz ¥, 7E 69.9 Tz § ) S ot v & wern @ SiE et bt Qe
t 17 o T iy gty we gaftm g fefieeer deas din 1 R S R
i FEa wuEs fentr B #it e | awt faeren e v o B o, w
T #1332 v T wiz ST e duw vhiem € e /R 9w we v,
I T EdE F g WS § I e arde | g wE SAEE i k) e
TA TA AP B0 W 69.9 T BT 1w ¥ 5 qg w5t wiferw @l s $
ff 7% = farae od ¢ & a3 ) sanfed) aga vad= 1wg 4 vas feg
i T @ ¥ e w1 7 Fafed w9 guilt e wred § afy g v Tm
R ST F1 G A TEHT FER WE TR TEIW

THE DERUTY CHAIRMAN: Power is a very important subject.
What we have been discussing here is a very limited issue pertaining to
setting up of captive power piant-- tor power supply t0 Delhi--in
Chhattisgarh.
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SHRI PRANAB MUKHERJEE: We understand the importance of
power. Because of this, your vocal power has broken up.

THE DEPUTY CHAIRMAN: My battery has weakened.
st Qo T Ao, 9 F grat HEEe ol g wem duw 8w ¥

UF WA 9 B TE @ R, v #

THE DEPUTY CHAIRMAN: | would be very happy if we can have a
fulfledged discussion en this subject

st <1 3 Her, U ff I8dvEA TEH 1 3 e o §
IFENIRE: s @A @ gon @, s T @ g ¥

5t T TR HHIEF : AR 19 T B AATE T TE1 A RN T W
|1 fem &, 7 off "are g & dfe )

IV T ST R ae R a § TMFE AN T IaE & forian g

ot A A : ITANTIR wERW, R WA WA 7Eed 9 |19 8 39 1R W
[oTE % AT & fore g wean fagm Wi, w6 weea 4 aifgew of 7 s
A 9% U a1 | Teiean, 98 G, I8 TSI 9gd Y1 € | 9% Shed T ad
FY ¥ I g W29 = 91 31 SR A€ S O | A Eas 39 99 H1 8| IH g
IS T JEF i A W @Ed 5O Ao WEHR A W B S 9@ S wS
gfaurd @ ara w3w $ fou 39 fag@ *t dFern & e #1 o iR s@ < amn
YEAE 39 T § o A € a2 IO SEent |aeEy g A 3 'R T e feu
ST ? 31 A | i A W o o WEd 39S e TR E A 3 A FE
76 N ferfa s e 3

st gt 9y Tew, ¥ g5 o T A § i uw g e v A8 d
fard WarR TRTTE SN & 1Y U WHa Surae & oA aed €1 & | wEe
TAFUZ HiH fgoon & fou an sl (Fa3u) ..

st Arewfa e WU wE e R TR L. (mmmur) L.

ITHWTI: ST Here & 77 8, Si ot ga &m &

st Aoty Wl A S THTT ¥, T YO A W9 B TG A H R
FHeYT &, 94 feed § 97949 @ @ o 1 31 A St 89 T € 9 S SER
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o 1St ¥, 39 F1 FiE OH wee F407 I 99 g wew, o =g ¥ 3us fea ot gt
TF & AR faooit ot 4 fuest i 9 w1 39 o9& SHRu B a9 |

it gru ¥y ST # fad arer e w el @R g wY i e feeet
% fou o srait 1 3as foq a8 & F19e &1 5@9e faa 9 | sdtang stk 3
YV P T Gadl F1 WE | 1@ §U TR THER T W39 ) 398 § w19
=T8T o 7 W ig amafa T ¥

At o 39 # 9 7dicg 9w 9rea § R 2 weg § o 1A ) andt
AT 1 Wee &) S Ry # ot TR 7 WeeR € fa=h w0 e ud
fou | BiE @ g 1) wd w1 faae o4 | 3 3 S deee €, ) faoreh =1
T, az Sl & 7 foedt ¥ 3aE Tt @ 6 o5 1o, e anf] 9w wew
N F I T F S IR € I B WEn |9 7 e 98 W et fafif
gtxwmRArdshmmgd RN s I @

InquTefy: & o g2 Werre § o € 1 5% 990 §6Y areg® Tel @ €1 But

if he wants to answer, it is up to him.

sftzm M el mmae S fETd sl e ad s mig g tar
TR 78 B &

st 0 7Y X e R 9 # o6 gerg #§ o %8 A
2500 FITATE F1 HE WTEN 7EToe WEN &1 T9/eU FE! 9 T ¢ Flfs g faao
S TE ¥ | HEE 2100 AMETe 1 fase F1 e 3o SR SO 1 W
t stk o SR ) Tafen TN HRRS WERR € v wdA @ # fE faw s
® WY 39 g W2 13 & T 39 9 WeEe |98 o i 39n A fauet &
Fmtor 8 T &, o fasidt 27 & o afe |ifere &3, A & fou Iar gt ot sad =
TR % o 9% TR Y WEH 7 va fa o wed ¥ o st A
HETTS AT 1 TF Wriroe far & £ 2,50 ¥qu o o, <t fasot fafda g€ ¢, 9%
 wifou | safen fF o T weke 78 {1 T @ 9 sie fefadigvm
Tafeu ame Tviie T S9! f5ad g f@ER # 35 T fad 8, sa et ¥
3 fasrell =7t A e @ (e o faoren &t Fewfarddl ot ¥ 1 safon 3 fasret
RN ot waswd gEma

ITGITy: Now, Fed =1 vt | anft <t gare 3 o ¥ 36t @ wafua @1
FIA ATE 99 A6 @ oW H faoeh F w9 # T T & @ We can

9



RAJYA SABHA [31July, 2002)

have a full-fledged discussion.

A oy Py Aew, ferqe ware st d, foeqpe e @1 @ & 9 ™ ==
Wt T (zqaa)

FrAVIR: S a2 © 1w T s fee i foer v m i 2 A, gm
ECick s

st T w St # S19S g & W W ot | e A € e
TEAFHAL 3 IW TR, IAS F1 I]70Q@ A g oo w1 w51 =1 309 fem an
e, ¥ e = § i I Wl ok i wER T g 3um et afdemn
T3 2500 A Y ¥ i Toe) fewmr 2002 R qu M d  sE T fra e R
o T ¥ 2 T IR TN 1 90 & P08 S I e wew Aw U w [ I
Ry F1 ¥ 3l < faue oo d ol | ToEd R W 2s Rzt I owRv
3R 75 wfawa = 1 &) % g ST wmea % i aw S g € e = Wty
Fa1 ¥, g At w1 s R, R ersa w1 wnta an el iy vk W e
27

it g Wy 3I0F fou @ feeew 19 waw onfe % fee =y &, =k & worriy
Tz ) fofga wu 3 # g It 2 gm )& v aeg g, vt waefen
FUS @ Wt g weE # w6 Wifen ¥, 3ud oft # 39wt A gm

THE DEPUTY CHAIRMAN: Q. NO. 242 Shri R.S. Gavai.

SHRI R.S. GAVAI: Madam, | do not want to put my question because
| do not racognize... (Interruptions)

*242 — withdrawn

DR. ALLADI P RAJKUMAR: How can you say like that? You do nat
recognise. This is very bad. ...{Interruptions}... You are creating a new
precedencs. ...(Interruptions)... Madam, if the hon. Member does not want
to put the question, please allow the supplementaries. (Interruptions)

Iravefy: Afsg... (sqagms)

THE DEPUTY CHAIRMAN: Pleasa sit down. (Interruptions)Please
sit down. (Interruptions) &fsti ....... (=R} | am not allowing anybody.

*Not recorded.
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(Interruptions) Nothing will go on record. (Interruptions)} Nothing will go on
record. (Interruptions} Please sit down. (Intarruptions) Nothing will go on
record. (Interruptions) Plaase sit down. (Interruptions) Please keep quiet.
(Interruptions) Mr. Jibon Roy... (Interruptions)

Aftag: -

of worg freqm: »

Fgawrafy; s 2m ofse (samur) A9 #fag) ..., (TTAYA) 3Tq
I W0 (s4uw9r7) Please sit down. {Interruptions) No; no. (Interrup-

tions)The point is, it Members do not want to put questions, they may not
put them. (Interruptions) If you don't put questions, then, we will move on
to the next question. It is your loss; | have no problem. (Interruptions).

Question No. 243.
sit T TEe swernfen: weEan, A A e AR At L (FaNmH)
ITEWYTa: STeTmfeRn 9ft, T F AR SR X .. (=EuE).
¥ fire 45, srzamh 9t [ wen A

I YU WSt war qy Wt (s o wpwr argait) - swnmata weean, o
ftrgn ¥ fa g0 o 90 =i wt o fis o = v © g &, wifE O
femfl, e MY ¥ TR | 99 W, FIR a9 {799 ¥ 33 s fady, o
Arrart ot W wm ¥ AT e Arew At P @ ofv amed ot sty o B
¢ oy B w 2rit Y S EER B I B % e wen sl vt u=t
T, Yo iy ¥ T w9 3 wfve sl

IR S L, W W T (=@ur) Now, it is over. (interrup-
tions) Please sit down. (Interruptions) Please sit down. (Interruptions) The
Leader of the Opposition wants to say something.

THE LEADER OF THE OPPOSITION (DAR. MANMOHAN SINGH):
Madam, the hon. Deputy Prime Minister has made a suggestion. We, on
this side of the House, want to see utmost normalcy in the functioning of
this House. There have bean circumstances which led our party to take a
particular decision. But, | do agree that we should sit together to find a
solution to this problem. The leaders of all political parties can sit together
in your Chamber and find a way out. (/nterruptions).

*Not recorded.
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st SIS ¥ TaS 7 3 B AR AfuER (=qauM)

THE DEPUTY CHAIRMAN: No; no, it i3 aver. (Interruptions) Question
No. 243. (Interruptions) We cannot have a descussion during Question
Hour. {(/nterruptions) No; no discussion during Question Hour. (/nferruptions)
| am not permitting anybody. Question No. 243. {Iinterruptions) You must
sit down. (Interruptions) You must sit down. (Interruptions)

it Froeqs wg*

THE DEPUTY CHAIRMAN: Nothing is going on record. (Interruptions)
No; no. (Interruptions) We cannot have a discussion during Question Hour,
(Interruptions) Question No. 243, (Interruptions)

| have not allowed you to speak.... (Interruptions).... Plase take
your seats. ...(Interruptions)... | am not listening to you. .. {Interruptions)...
Nothing is going on record. ... {Interruptions).. Please sit down.
..(Interruptions)...No, | am not listening to you. .. (Interruptions)...Nothing
1Is going on record. ... {Interruptions)... Question No. 243.
.({Interruptions).. Please sit down. ..(Interruptions)... You must respect
the Chair. ...{Interruptions)... Please sit down. don't disrupt the Question
Hour. ..(Interruptions)... Please sit down. ..{Interruptions)... Please take
your seats. .. (Interruptions).. You can discuss this matter in my Chamber,
but not here. ..(Interruptions)... As suggested by the Leader of the
Opposition, | am going to discuss this matier. ..(Interruptions)... | have
not allowed you to speak. ..(Interruptions)...He is the Leader of the
Opposition. .. (Interruptions)...| cannot speak, as much as you can, because
of some problem in my throat. ..{interruptions)... Please sit down.

..(Interruptions)...Listen to me. ..{Interruptions)... Sfau, T fz .. (=1@4M).
.. TEETOTt S 3 S wE 3R I B T F I T sy A ) frew fFa R

39 ¢@d g1 will call a meeting of the leaders of various parties.
.{Interruptions)... Piease sit down. ..{Interruptions)...You must respect
the Chair. .. (Interruptions)...| will not allow anything else during the Question
Hour. ..(Interruptions).. . Whatever you want to discuss, you can discuss it
in my chamber. .. (Interruptions)...| have accepted the proposition made
by Shri L..K. Advani, the Deputy Prime Minister and Dr. manmohan Singh,
the hon. Leader of the Opposition. We will discuss this matter.
[(interruptions)...| have not allowed you. ..{Interruptions)... Question No.

*Not recorded.
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243. ..(Interruptions)...| am not allowing you. ..{Interruptions)...It is not a
Question. ..(Interruptions).. Mr. Basu, | don't want you to disrespect the
Chair, because you are also in the Pansel of Vice-Chairmen.
.{Interruptions}.. No, you cannot force me. ..(Interruptions)...You are free
to do whatever you like. ..(Interruptions)...| will not allow anything else
during the Question Hour. ..(Interruptions)... Question. No. 243.
(Interruptions)... 3w, A F A FB-A-FH A B A A T ¥ | (=wAWE).

.. Let them walk out. ._(Interruptions)...
At this stage, some hon. Members left the Chamber

syavrafh: @ § Sre Sy L () L i, ot gare gfea

Terrorist Activities on the Borders of Jammu and
Kashmir and Himachal Pradesh

*243. SHRI ANIL SHARMA: Will the Minister of HOME AFFAIRS be
plaased 1o state:

(a) whether it is a fact that a numbaer of violent incidents by the
terrorists on the borders of Jammu and Kashmir and Himachal Pradesh
and some areas of punjab have increased during the last six months;

(b) if so, the total number of violent incidents occurred in these
States during the above period;

(c) the number of security personnal, terrorists and citizens killed in
these incidents; and

(d) the steps Government propose to take to prevent such incidents
in future?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI CHENNAMANENI VIDYA SAGAR RAQ):.(a) to (d} A statement is
laid on the Table of the House.

Statement

(a) to (c) The total number of viclent incidents by terrorists and the
nurmbar of security personnel, terrorists and civilians killed in the States
of Jammu and Kashmir, Punjab and Himachal Pradesh during the period
from 1st January 2002 to 30th June 2002 and thé corresponding period
last yaar are as follows:
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